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AN
ACT

to authorise payment and appropriation of certain further sums from and out of the Consolidated Fund of the State
of Assam for the services of the financial year, 2017-18.

Be il enacted by the Assam Legislative Assembly in the Sixty-ninth Year of the Republic of India as follows:-

Short title 1.

Withdrawal of
Rs.3611,35,04,000 only from
and out of the Consolidated
Fund of the State of Assam
for the financial year, 2017-

This Act may be called the Assam Appropriation (No.I} Act, 2018.

2. From and out of the Consolidated Fund of the State of Assam there may be
paid and applied sums not exceeding those specified in column (3} of the Schedule
amounting in the aggregate to the sum of Rupees Three Thousand Six Hundred
Eleven Crore Thirty Five Lalith Four Theusand enly towards defraying the

2048 several charges which will come in course of payment during the financial year
2017-18 in respect of the services specified in column (2) of the Schedule,

3. The sums authorised to be withdrawn from and out of the Consolidated Fund

Appropriatian of the State of Assam by this Act shall be appropriated for the services and
purposes expressed in the Schedule in relation to the said year ending on the
Thirty-first day of March, 2018.
THE SCHEDULE
{ See Sections 2 and 3)
{1 121 (31
Grant Sums not exceedin
No./ Services and purposes Vored by the Charged Total
Appro-~ Assembly on the
priation Consohidated Fund
Rs. Rs. Rs.
State Legislature Revenue 1,93,74,000 1,93,74,060
3 {Administration of Justice Revenue 1.04,59,000 2,00,00,000 3.01,59,000
Election Revenue 1,31,46,000 1,31.,46,000
Capital 4,000 4,000
5  {Sales Tax & other Taxes Revenue £9,25,000 80.,25,000
Transport Revenue 1,000 1,000
Public Service Commission Revenue 1,000 1,600
10 |Other Fiscal Services Revenue 2,50,000 2.50,600
[T |Secretariat & Attached Offices Revenue 10G,00,04,000 1069,00,04,000
Capital 4,00,00,000 4,00,00,060
12 |Didtrict Administration Revenue 9,80,26,000 9.80,26,000
13 |Tressury & Accounts Administration Revenue 2.01.32.000 2,01,32,600
14 [Police Revenue 58,20,13,000 38,65,000 58.58,78,000
15 llail Revenue 9,06,09,000 3,06,09,000
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1} i2] 131
Grant Sums not exceedin
No./ Services and purposes Voted by the Charged Total
Appro- Assembly on the
priation Consalidated Fund
17 |Administrative and Functional Revenue 13,00,96,000 13,09,96,000
Buildings
19 [Vigilance Commission & Others Revenue 19,03,52,000 10,03,52,000
20  |Civil Defence & Home Guard Revenue 34,27,57,000 34,27,57.000
21 {Other Guest House Revenue 1,45,55,000 1,45,55,000
22 |Administrative Training Revenue 35,70,000 35,70,000
Capital 20,00,000 20,00,000
25 |Other Miscellaneous Services Revenue 175,00,00,000 175,00,00,000
26  |Education (Higher ) Revenue 27,00.23,000 27,00,23,000
27 JArt and Culture Revenne 3,99.44.000 3,99.44,000
29  |Medical & Public Health Revenue 518,12.53,000 1,00,000 518,13,53,000
30 pwater Supply & Sanitation Revenue 58,55,71,000 58,55,71,000
Capital 554,12,07,000 554,12,07,000
31 |Urban Development (T & CP) Revenue 96,20,000 96,20,000
33 |Residential Building Revenue 6.69,000 6,69,000
35 |Information and Publicity Revenue 2,72.,50,008 2,72,50,000
36 [Labour& Emioyment Revenue 1,65,99,000 1,65,99,000
Capital 12,30,00,000 12,30,00,000
37 |Food Storage, Warehousing & Revenue 52,63,51,000 32,63,51,000
Civil Supplies
38 {Welfare of SC/ ST & Other Revenue 1,99,91,000 1,99,91,000
Baclkoward Classes etc.
3% {Social Security & Welfare Revenue 54,04,20,000 54,00,20,000
42 |{Other Social Services Revenue 317,64,45,000 317,64,45,000
43 {Co-operation Revenue £9,57,16,000 69,57,16,000
44  |North Eastern Council Schemes Capital 16,83,63,000 10,83,63,000
45  |Census, Survey and Statistics Revenue - 64,582,000 &4,82,000
47 {Trade Adviser Revenue 5,40,000 5,40,000
48 (Agricolture Revenue 147,10.88,000 147,10,88,000
49 irrigation Revenue 19,04,000 19.04,000
Capital 71,897,000 71,97,000
51  {Soil & Water Conservation Revenue 62,31,000 62,31.000
52  {Animal Hushandry Revenue 7,89.61,000 7.89,61,000
54 )Pisheries Revenue 14,000 14,000
55 {Ferestry and Wild Life Revenue 20,57,50,000 20,57,90,600
56 (Rurai Development (Panchayat) Revenue 15,60,49.000 15,60,49,000
57 {Rural Development Revenue 13,85,60,000 13,85,60,000
58 tindustries Revenue 5,59,000 5,59,000
59 IVillage & Small Industries, Sericulture Revenue 44.18,96,000 44 18,96,000

& Weaving
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Grant Sums not exceeding
No./ Services and purposes Voted by the Charged Totaf
Appro- Assembly on the
_priation Consolidated Fund
Rs. Rs. Rs.
60  |Cottage Industries Revenue 2,02.24,000 2,02,24,000
64 |Roads and Bridges Revenue 19,55,39,000 19,55,39,600
Capital 170,44,60.000 170,44,60,000
65 |Tourism Revenue 1,21,73,000 1,21,73,000
66 |Compensation and Assignment Revenue 43,61,00,000 43,61,00,000
to Local Bodies & P Raj Institution
67 |Horticulture Revenue 1,28,00,000 1,28,00,000
70 |Hill Areas Revenue 15,00,000 15,00,000
71  (Education (Elementary, Secondary etc.) Revenue 329,69,13,000 329,69,13,000
Capital 5,00,00,000 5,00,00,000
73 {Urban Development {(GDD) Revenune 207,80,35,000 207,80,35,000
74 |[Sports and Youth Welfare Revenue 11,59,63,000 11,59.63,000
76 HHill Areas (KAAD) Revenue 56,42,03,000 56,42,03,000
Capital 150,44,00,000 150,44,00,000
77 |Hill Areas (N.C. Hills Revenue 1,64,16,000 1,64,16,000
Autonomous Council)

78 {Bodoland Teritotial Council Revenue 140,56,84,000 140,56,84.000
Capital 98,09,62,000 98,09,62,000
Total Revenue 2602,79,45,000 239,606,000 2605,19,11,000
Capital 1606,15,93,000 1006,15,93,006
Grand Total 3608,95,38,000 239.66,000 3611,35,04,000

S. M. BUZAR BARUAH,

Commissioner & Secretary to the Govt. of Assam,
Legislative Department, Dispur.
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